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 these  people  could  be  absorbed  ‘ere;
 that  decision  is  being  implemented.
 But  the  question  of  some  people  be-
 coming  surplus  ang  their  having  to
 be  provided  with  employment  is  a
 continuous  one  which  arises  from  time
 to  time.  What  is  desirable  is  that  the
 House  and  everybody  else  should
 help  us  in  getting  these  things  smooth-
 ed  out  and  get  over  these  problems
 as  smoothly  as  possible,  and  that  is
 what  we  are  attempting  to  do.  1  we
 projects,  power  projects  etc.  where  we
 would  have  given  notice  to  all  the  150
 persons  involved.  That  was  why  we
 tried  to  stagger  it  ang  we  are  trying
 to  provide  for  them  in  so  many  other
 projects,  power  projects  etc,  where  we
 could  have  them  absorbed.

 Shri  Daji:  Why  have  advertise-
 ments  been  issued  then?  Stop  the
 advertisements.

 Shri  Hari  Vishau  Kamath:  I  asked
 about  construction  in  all  public  sec-
 tor  undertakings  put  together.  That
 was,  I  think,  the  point  made  by  Shri
 Daji  also;  he  put  it  in  his  own  way.
 Taking  all  public  sector  undertakings
 into  account,  what  about  construction
 there,  and  will  these  engineera  be  ab-
 sorbed  in  those  undertakings?

 Mr,  Speaker:  In  all  humility,  I  will
 request  him  to  sit  down.

 Shri  Hari  Vishnu  Kamath:  But  the
 question  should  be  answered.

 Mr,  Speaker:  There  wag  another
 call  attention  motion  given  notice  of
 which  I  had  admitted  but  which  I  can-
 not  take  up  just  now  because  one
 had  already  been  fixed  for  today  and
 under  the  rules,  we  can  take  up  only
 one  a  day.  But  when  I  arrived  here,  I
 was  told  that  the  Minister  himself
 wanted  to  make  a  statement  in  the
 House.  If  he  so  desires,  he  might
 make  it  just  now.  It  is  on  Rhodesia.

 Shri  Nath  Pai  (Rajapur):  What
 about  questions?

 Mr.  Speaker:  |  will  allow  them.
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 भी  मधु  लिमये  (मुर्गे)  जब  मेरा
 ध्यानाकर्षण का  सुझाव  है  तो

 अध्यक्ष  महोदय  -  मैं  इजाजत दे  रहा
 हूं

 (i)  ‘DECLARATION  or  INDEPENDENCE  BY
 ReOpEsIA

 आओ  मधु  लिमये  मैं  अविलम्बनीय
 लोक महत्व के  निम्नलिखित  विषय  की  भोर
 वैदेशिक-कार्यो  मंत्नी  का  ध्यान  दिलाता  हूं
 और  प्रार्थना  करता  हें  कि  वह  इस  बारे  मे
 एक  वक्तव्य दें  _

 रोडेशिया  की  सफेद  अल्पसंख्यक
 सरकार  द्वारा  आज़ादी  को
 एकतरफा  घोषणा  तथा  उस
 पर  भारत  सरकार  की  प्रति-
 किया  v

 The  Minister  of  External  Affairs
 (Shri  Swaran  Singh):  Government
 of  India  have  been  shocked  at  the  il-
 legal  seizure  of  power  by  the  while
 minority  Government  of  Mr.  Ian
 Smith  in  Rhodesia  by  a  unilateral  dec-
 laration  of  independencg  on  11
 November,  1965.  This  outrageous  ac-
 tlon  in  defi.  of  world  opini  and
 accepted  cannons  of  civilised  behavi-
 our  wil]  have  far-reaching  consequen-
 ces  of  a  most  serious  nature.  Govern-
 ment  of  India  condemns  this  action  in
 the  strongest  terms  ang  expresses  its
 full  solidarity  with  and  support  of  the
 African  people  of  Rhodesia.

 In  regard  to  Rhodesia  our  position
 has  always  been  that  legally,  consti-
 tutionally,  politically  and  morally
 Great  Britain  is  responsible  for  the
 situation  in  that  country.  The  legal
 arguments  put  forward  in  the  past  by
 U.K.  about  their  inability  to  interfere
 in  Rhodesia  have  been  rejected  by
 the  United  Nations  which  has  always
 considered  Rhodesia  az  a  British  co-
 lony.  The  General  Assembly  in  its
 resolutions  of  12th  October  and  5th
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 November,  1965,  called  upon  the  Uni-
 ted  Kingdom  Government  to  take  all
 possible  measures  to  prevent  a  uni-
 lateral  declaration  of  independence
 and,  in  the  event  of  such  a  declaration,
 to  take  all  steps  necessary  to  put  an
 immediate  end  to  the  rebellion  with
 a  view  to  transferring  power  to  a
 repr  ative  Gover  in  keep-
 ing  with  the  aspirations  of  the  majority
 af  the  people.

 We  have,  therefore,  repeatedly  ex-
 pressed  the  view  that  Great  Britain
 must  shoulder  full  responsibility  for
 the  future  of  Rhodesia  so  as  to  ensure
 that:

 (a)  the  grant  of  independence  is
 preceded  by  the  grant  of  full  demo-
 cratic  rights  to  the  people  of  Rhodesia
 on  the  basis  of  one  man  one  vote;

 (b)  all  repressive  and  unjust  laws
 are  repealed  and  all  political  pres-
 sures  are  released  so  as  to  create  pro-
 per  climate  for  a  constitutional  con-
 ference;

 (०)  all  steps  being  taken  by  the
 white  minority  Government  of  Rho-
 desia  to  establish  itself  as  an  indepen-
 deny  Government  are  frustrated;  and

 (d)  Great  Britain  does  not  recog-
 nise  any  authority  that  might  be  set  up
 in  the  sole  interest  of  the  minority.

 The  British  Government  have  now
 taken  certain  measures  to  meet  the
 situation  created  by  unilateral  decla-
 ration  of  independence.  These  are,
 however,  belated  measures  and  if  firm
 action  had  been  taken  in  the  earlier
 stages  this  serious  situation  would  not
 have  developed.  We  consider  it
 British  Government's  duty  to  nullify
 and  chekmate  the  move  by  Mr.  Smith
 and  his  so  called  Government  and  to
 take  necessary  measures,  as  enjoined
 by  the  General  Assembly  Resolution
 of  5th  November  not  to  al'’ow  the
 rebel  Government  to  consolidate  their
 illegal  hold  on  4  million  people  of
 Rhodesia.

 The  Hon'ble  Members  are  aware
 that  India  has  taken  a  leading  part
 in  the  United  Nations  and  other  world
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 forums  in  agvocating  the  establish-
 ment  of  affYndependent  Rhodesia  on
 the  basis  of  a  duly  constituted  demo-
 cratic  government  elected  on  the  prin-
 ciple  of  one-man-one-vote.  We  took
 this  stand  also  in  the  Non-aligned
 Nations  Conference  in  Cairo  in  Octo-
 ber  1964  and  we  have  supported  the
 resolutions  passed  by  the  organization
 of  African  Unity  on  the  subject.  To
 demonstrate  our  solidarity  with  the
 African  people  struggling  for  the  vin-
 dication  of  their  legitimate  rights  and
 to  register  our  protest  against  the
 policies  pursued  by  the  minority  Gov-
 ernment,  we  withdrew  our  diplomatic

 issi  from  Salisbury on  7th  May,
 1965.

 The  Government  of  India  have  in
 the  past  repeatedly  declared  that  any
 unilateral  declaration  of  independence
 by  the  Whit  ity  Gover  will
 be  illegal  and  unconstitutional  and
 will  not  be  recognized  by  the  Govern-
 ment  of  India.  We  shall  not,  there-
 fore,  recognize  the  Government  which
 has  unilaterally  seized  power,  and
 should  a  Provisional  Gover  re-
 should  a  Provisional  Government  re-
 cognized  by  the  OAU,  be  established,
 the  Government  of  India  will  also
 recognize  it.

 I  would  like  to  take  this  opportu-
 nity  to  declare  in  addition  to  sever-
 ance  of  diplomatic  relations  the  sever-
 ance  of  all  economic  relations  with
 Rhodesia  with  immediate  effect  until
 such  time  that  a  Government  of  the
 people  of  Rhodesia  is  established.  We
 express  the  hope  that  al]  other  Gov-
 ernments  would  do  likewise.

 The  Government  of  India  has
 throughout  this  controversy  given  full
 support  to  the  declaration  made  and
 resolutions  passed  on  the  future  of
 Rhodesia  by  the  OAU  and  the  African
 Heads  of  State  Conference,  and  in  the
 Special  Committee  of  Twentyfour,  and
 the  General  Assembly  of  the  UN,  and
 the  Conference  of  Non-Aligned  Heads
 of  State  has  co-sponsored  all  resolu-
 tions  on  Rhodesia.  The  Government
 of  India  would  now,  in  pursuance  of
 ite  firm  policy,  offer  full  cooperation
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 to  the  Security  Council,  the  General
 Assembly  ang  the  OAU  in  whatever
 steps  they  may  propose  to  deal  with
 Problems  posed  by  unilateral  decla-
 ration  of  independence.  For  this  pur-
 pese,  Govenment  of  India  wou'd  main-
 tain  close  touch  with  friendly  Gov-
 ernments  in  Africa  and  of  the  Com-
 monwealth  and  others  so  as  to  deal
 with  this  serious  development.

 The  situation  createq  by  the  uni-
 lateral  declaration  of  independence  Is
 nat  only  explosive  but  a  serious  dan-
 ger  io  international  peace.  Here  are
 all  the  elements  of  racism,  reaction,
 fanaticism,  disunity  ‘and  exp'oitation
 of  man  by  man.  Here  it  is  being
 planned  that  Angola,  Mozambique,
 ‘South  Africa  and  South  West  Africa
 arte  to  be  kept  in  one  form  or  another
 in  perpetual  bondage.  The  Govern-
 ment  of  India,  therefore,  feels  that
 the  issue  of  the  future  of  Rhodesia  is
 an  issue  of  the  greatest  importance  in
 the  whole  process  of  decolonialisation
 because  the  manner  in  which  unilate-
 ral  declaration  of  independence  is  now
 handleg  will  have  the  most  serious
 consequences  for  the  peace,  stability
 and  progress  of  the  who'e  of  the
 African  Continent  ang  of  Asia  and
 the  world.

 औ  मधु  लिये:  इस  आत  से  पहले
 मैं  अपनी  असहमति प्रकट  करना  चाहता
 है  कि  जब  मेरा  ध्यानाकर्षण  सुझाव था
 और  उसको  आपने  स्वीकार  किया

 अध्यक्ष  महोदय  :

 चो  कड़ाह। |
 मैं  आपको  बुला

 भी  पु  लियें  यह  कौनसी  प्रक्रिया
 है?  मेरे  बुनना  के  सिलसिले  में  ये  बयान
 चेते  हैं  कौर
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 aft  मधु  लिमये:  पहले  उनको  बयान
 पढ़ने  की  आपने  इजाज़त  दी,  पहले  उनको
 आपने  मौका  दिया,  यह  क्यों  दिया  ?
 यह  कार्रवाई  मु  आप  समझा  दीजिये  ।

 पराया  महोदय:  भाप  सवाल  करना
 चाहते हैं  या  नहीं  ?

 प्ली  रामसेवक  ae  (बाराबंकी)
 जो  ध्यानाकर्षण  प्रस्ताव  होता  है,  उसको
 पहले  सदस्य  पढ़ता  है  और  बाद  में  मंत्री  महोदय
 का  बन  होता  है  ।

 अध्यक्ष  महोदय:  यही  होना है  n
 उन्होंने  स्टेटमेंट करना  चाहा  था  ।  मुझ
 से  पूछा  गया  कि  सवालों  की  इजाज़त  देंगे
 और  कालिंग  टेंशन  ट्रीट  करेंगे  ।  मैंने  कहा
 कि  सवाल  करने  की  इजाज़त  दूंगा ।
 इसीलिये  मैं  मधु  लिमये  साहब  को  पहले  बुला
 रहा 1 ।

 औ  |  लिमये  :  प्रक्रिया ठीक  नहीं
 है।

 अध्यक्ष  महोदय  :  सवाल  करना  चाहते
 हैं?

 औ  मधु  लिमये:  भेरी आत  आप
 सुन  लीजिये  ।  मैं  कारण  बता  रहा  हूं  कि
 एसा  क्यों  हुमा है। ।

 अध्यक्ष  महोदय:  भाप  सवाल  करें  ।

 कॉलिंग  टेंशन  मैं  ट्रीट  कर  रहा  ह  a

 a  राभजेबक  पाए  इसीलिए यह
 आवश्यक  था  कि  उनसे  पहले  इसको  पड़वा या
 जाता  और  बाद  में  मंत्री  महोदय  का  बयान
 होता ।

 _'्र्यकष  महोदय  :  क्या  फक  बढ़ता  |
 रिका  में  ऐसा  ही  जा  रहा  है।  मै  कह  तो  रहा
 हूं  उसको  बार  बार  |  अब  आप  सवाल  करें  ny

 ी  मथ  लिमये  :  इन्होंने  अपने  अयान
 में  कहा  है  कि  इनको  बढ़ा  धक्का  पहुंचा हैं
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 अड़ा  अचरज  हुआ  है  कि  रोडेशिया  की  बसव
 संख्यक  सफेद  सरकार  इकतरफा!  भआजाबी  की
 घोषणा  की  है  ।  मे  उनसे  यही  फर वरों
 महीने  से  कह  रहा  हूं  कि  रोडेशिया  के  बारे

 में  भाप  जागो  भौर  कुछ  ठोस  भौर  मुस्तैदी
 केसाथ  कारवाई  करो।  लेकिन  बराबर
 उन्होंने  यह  कोशिश  की  है  कि  अब  कभी
 हम  कोई  सवाल  दिया या  कोई  ध्यान
 आकर्षण  प्रस्ताव  दिया  तब  उसके  बाद  उन्होंने
 इकतरफा  प्रिया  अयान  दे  दिया।  जो  बयान
 उन्होंने  उस  वक्त  दिया  उस  का  मैं  स्वागत  करता
 हूं इस  लिये  कि  उन्होंने  रोडेशिया  मैं  सम्बन्ध
 विच्छेद कर  लिया  ।

 मेरा  सवाल  यह  है  कि  महास्मा  गांधी
 जी  के  जमाने  में  प्र फीका  कौर  एशिया  के

 स्वातन्त्र्य  आन्दोलन  के  नेता  हिन्दुस्तान की
 यात्रा  करते  थे  और हिन्दुस्तान से  प्रेरणा
 लेते, थे,  लेकिन  हमारी  गलत  नीतियों कै
 कारण  इधर  दस  पन्द्रह  सालों  से  बे  बुकिंग
 को  तीर्थ  स्थान  मानने  लगे  हैं  भौर  वहां  की
 यात्रा करने  लगे  हैं  ।  इसलिये मैं  सरकार
 से  जानना  चाहता  हे

 (भ)  क्या  अब  भो  सरकार  इस  के
 बारे  में  फोकी  और  एशिया  के  ऐसे  देशों
 का  जो  प्रजातन्त्र  कौर  समाजवाद  को  ज्यादा
 आते  हैं,  सम्मेलन  बुलाकर  रोहणी।  की
 जो  बहुसंख्यक  जनता  है  उसकों  नैतिक,
 आधिक  कौर  हथियारों  की  सहायता  देने
 के  लिये  कोई  इलाज  करेगी,  क्योंकि  बीटेक
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 लोग  बहुत  देर  तक  बोलते  रहते  है

 ं  म  जो भी  देर  तक

 बोलते  है  उन  को  मैं  रोकता  ह  ।

 ओ  मु  लिमये  मैं  प्रश्न पूछ  रहा
 ह  ।  चूंकि  डिटेन  ने  इन्कार  कर  दिया है  कि
 सफेद  सरकार  के  खिलाफ वर  फौजी  कार-
 वाई  नहीं  करेंगे,  इस  लिये  यह  जरूरी  हो
 जाता  है  कि  हिन्दुस्तान पहल  करे  ताकि  रोडे
 शिया  का  मसला,  दक्षिण  फीका  का  मसला

 भर  पुर्तगीज़  उपनिवेशों  का  मसला  जो  है
 उस  को  तय  करने  में  अर्थात्  भ्र फीका  के  पीकिंग
 यानी  चीन  दखल  नदें  ।  तो  मेरा  सवाल
 यह  है  कि  क्या  सोवियत  यूनियन  भोर  दर्से
 एशियाई फोकी  देशों  के  साय  आत  कर
 राडेशिया  को  फौजी  सहायता  कौर  भारिक
 सहायता  देने  के  बारे  में  भारत  सरकार  पहल
 कर रही  है?

 अध्यक्ष  महोदय  :  दूसरा  हिस्सा  सिर्फ
 सजेशन रै,  उस  का  जवाब न  दिया  जाये  |

 आ  म्  लियें  मैं  प्रश्न पूछ  रह
 हु

 अध्यक्ष  महोदय  दूसरा जो  हिस्सा
 है  बह  सिफ  सजेशन  है  उस  का  कोई  जबाब
 नदिया जाय  ।  पहला  हिस्सा पह  है  कि
 आया  कोई  कांफरेंस भीकन  कांड्रीज  को

 बुलाने  के  पहल  करने  की  तजवीज  हे  ताकि
 रोडेशिया को  मदद  दी  जाए  ।

 I  have  said

 16००

 Mi
 Shri  Swaran  Singh:

 जे  तो  यह  साफ  कह  दिया  है  कि  बे  कोई  फौजी  I  very  clearly  that  we  will  support a
 कार्रवाई नहीं  करेंगे  ।  अगर  किसी बहु-  चम  मम  aa  eS  Ga  ee ह  the  efforts  that
 were  रंगीन  जाति  के  लोगों  ने  ऐसी  घोषणा  =  काक  ह Rhodesia  to  meet  the  situation.  In

 this  respect,  I  have  also  sald  that  we
 will  remain  in  touch  with  all  friendly

 बरसाते
 t

 लेकिन  चूकि  countries  and  this  is  a  matter  which  is
 much  more  serious  We  should  not

 _झष्यक्ष  महोदय  ©  अब  आप  सवाल  =  उच्कमपर्ण  it  as  purely  अ  sort  of  a  propa-
 खोजिये  t  gandist  move.  I  anticipate  a  real  com-

 flict  between  the  races  in  Africa  and
 me  | Organisation of  African  Unity.  1

 oh  ु  लगायें  :  ऐसे  मामलों  पर  दुसरे  am  sure, will  take  initiative  in  this
 1782  (AI)  LSD—5
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 respect  and  we  should  extend  all  pos- sible  support  to  them  to  tackle  this
 very  difficult  situation.

 Shri  A,  P,  Sharma
 on  a  point  of  order.

 ‘That  part  has  not  been  replied  to  by the  Minister.
 Mr.  Speaker:  He  has  replied  to

 that.

 आओ  यज्ञ चाल  तिरू  (करेगा)
 हमारे  माननीय  वैदेशिक  काय  मंत्री  यह  स्पष्ट
 करेंगे  कि  भारत  सरकार  इस  मामले  में
 क्या  इनिशिएटिव ले  रही  है।

 जी  स्  सिह:  गर  माननीय  अवस्य
 दोबारा  गौर  स ेस्टेटमेंट को  पढ़ेंगे  तो  रखेंगे
 कि  कारे  में  इनिशिएटिव भरा  पडा है

 Shri  Nath  Pai:  What  Mr.  Jan  Smith is  pleased  to  call  a  unilateral  declara-
 tion  of  independence is  in  fact  a  uni- lateral  declaration  of  enslavement  of the  majority  and  the  government  has |
 rightly  reacted,  I  think  though  be-
 latedly,  as  was  Mr,  Wilson.  What  will
 be  the  government's  response  in  case
 there  is  a  call  from  the  Organisation of  African  Unity  to  go,  if  necessary
 wide  &  taps  oo  tee  aoew  et  a  |
 African  people,  whether  the  govern-
 ment  has  considered  this  and  whether
 its  response  to  the  call  for  armed  help
 will  be  a  positive  one?

 Shri  Swaran  Sipgh:  The  resolution
 of  the  UN  itself  hag  suggested  even
 to  the  UK  that  they  should  take  all
 posible  steps  including  the  use  of
 force  and  we  bad  co-sponsored  the
 resoluti  Sa,  ly.  +  any
 steps  that  are  being  taken  by  the
 Organisation  of  African  Unity  to  deal
 with  the  situation,  of  whatever  charac.
 ter  they  are,  certainly,  the  Govern-
 ment  of  India  will  land  full  support
 to  them.
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 Shri  Hem  Barua:  In
 &  af  the threats  of

 sanctions  helg  eut  nad  Britain  and  the
 express  wishes  of  the  Commonwealth
 and  the  UNO,  Mr.  lan  Smith  bas taken  the  unilateral  decision  to  dec-
 lare  Rhodesia  free,  to  enslave,  I  should
 say,  the  people  of  Rhedesia;  in  that
 context,  may  I  know  if  our  Govern-
 ment  are  in  constant  touch  with  the
 Commonwealth  countries  and  other
 countries  about  the  sanctions  to  be
 taken  against  Rhodesia—and  Mr.  Wi-
 son  has  also  proposed  certain  polities! and  economic  sanctions  against  that
 Government—and  may  I  also  know
 what  sanctions  are  the  Government
 contemplating  against  that  Govern-
 ment  at  present?

 Mr.  Speaker:  That  also,  he  has  ap- swered.

 Shri  Swaran  Siagh;  1  would  like
 to  say  that  I  have  full  confidence  that we  wil] go

 because, I  have  saig  alrendy,  the  British
 Government  should  have  taken  some

 ore  stiff  actions  at  an  earlier  stage.

 ig
 really  their  shily-shallying with

 the  problem  that  has  resulted  in  this
 uation.  Therefore,  they  are  taking

 EF

 €  actions,  but  they  are  very  belat- actions.  A  good  dea]  of  more  stiff
 ton  should  have  been  taken  defore r,  Smith  declared  independence  or

 \weized  the  illegal  power.

 रेट

 Shri  Hari  Viskng  Kamath:  An
 plying  mutatis  mutandis  the  high
 ethical,  political  and  moral  priniciples which  the  Minister  of  External  Affetre
 has  just  enunciated  ा  his  state
 ment,  is  there  a  proposal  before  the Government  to  declare  that  China  has
 illegally  and  tmmorally  seized  power
 in  Tibat,  and  is  the  Government  pre-
 pared  to  recognise  the  majority  gov-
 ernment  the  emigre  government  of  the
 Dalai  Lama  in  India,  in  exile?

 Mr,  Speaker:  We  are  not  dealing
 velth  thal  now.



 Situation  in 1603

 Shri  Nath  Pal;  This  is
 mutandis.

 mutatis

 Shri  Hari  Vishnu  Kamath:  [tis
 a  very  important  issue.  Let  him  say
 whether  there  is  a  proposal  before
 Government  or  not.  It  ig  before  the
 United  Nations  and  ७४००  the  world.
 Let  him  say  whether  there  is  a  propo-
 tal  to  that  effect  or  not.

 Shri  Ranga  (Chittoor):  What  is
 this  Government  doing  about  1?
 (Interruption).

 Shri  Swaran  Singh:  Let  us  not  be-
 ‘hittle  the  effect  of  our  action  which
 we  take,  by  mixing  it  up  with  other
 issues.

 Shri  Hari  Vishnu  Kamath:  I[t  is
 not  mixing  it  up.  You  are  belittling
 the  issue  of  military  conquest  of  Tibet.
 (laterruption),  The  question  is  be-
 fore  the  United  Nations,  before  the
 whole  world.  Why  snould  he  not
 make  a  statement?  Let  him  say  whe-
 ther  there  is  a  proposal  or  not.

 Mr.  Speaker:  We  cannot!  enter  into
 an  argument.

 Shei  Hari  Vishnu  Mamath:  It  is
 not  an  argument,  Sir.  Let  him  say
 yer  or  no,  They  are  living  in  the
 Wiusory  world  of  Jawaharlal  Nehru.
 (Interruption)

 order.  Shri Mr.  Speaker:  Order,
 Rorooah.

 Shri  Pr  C.  Borooah  (Sibsagar):  May
 1  know  whether  the  Government  anti-
 cipate  any  trouble  for  the  Indian  per-
 sonnet  or  Indian  interests  in  Rhodesia
 om  account  of  India's  refusal  to  recog-
 nise  the  unilateral  declaration  of  in-
 dependence  of  Rkodesia  and,  if  80,
 what  action  are  the  Government  going
 to  take  to  safeguard  the  property  of
 Indian  personnel  and  also  the  Indian
 personnel?
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 Shri  5  Singh:  Indians  in
 those  area  have  generally  thrown  in
 their  weight  with  the  forces  which
 are  working  for  independence  and  I
 am  sure  that  those  people  who  are
 working  for  independence  may  suffer
 some  temporary  difficulties,  but  in  the
 lang  run,  that  is  the  right  course  for
 them  to  adapt.

 Shri  P.  Venkalasubbaiah  (Adoni):
 1  congratulate  the  Government  for
 having  taken  this  actiun  in  denouncing
 the  Rhod  Gover  Apart
 from  that,  may  1  know  whether  this
 Government  proposes,  along  with
 other  Commonwealth  countrics,  to
 bring  pressure  upon  the  Prime  Minis-
 ter  of  Britain  to  act  correcUly  and
 also  apply  certain  stringent  economic
 sanctions  so  ag  to  nullify  tne  White
 minority  government  in  Rhodesia?

 Mr.  Speaker:  Tha!  has  been  an-
 swered.

 Shri  PC.  के.  Chakravert!  (Dhanbad):
 While  knowing  fully  the  altitude  of
 Mr.  Ian  Smith,  a  fanatically-seized
 reactionary,  may  1  knuw  whether  the
 Government,  a5  a  leading  nation  of
 the  Commonwealth  of  Nations,  has
 persuaded  the  Britis:  Government  and
 other  members  of  the  Cummunwealth
 to  take  to  the  measures  which  alone
 Mr.  Ian  Smith  understands,  namely,
 to  hit  him  hard?

 Shri  Swaras  Singh;  Our  Primes
 Minister  took  a  very  clear  and  strong

 letand  on  this  issue  at  the  time  of  the
 last  Prime  Ministers’  Conference  that
 was  held  only  a  few  months  ago.  We
 have  all  along  been  pursuing  this
 matter  with  the  British  Government

 and  we  have  not  left  them  in  any
 '  doubt  our  strong  feelings  in  this  res-

 pect,  The  British  Government  have|
 always  been  giving  the
 that  they  will  do  their  best  to  prevent  fy

 “the  emergence  of  ह  situation  which  |
 has  mow  actually  emerged,  |

 impression


